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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBEUNAL,
REGIONAL BENCH ; ALLAHABAD

MA-F0045/316
& Ex. Apneai Np. 2789710

Arising out of (/A No.B8-CE/GZB/2010 dated 30.04.2010 passed by
Commr. {Appeals) of Central Excise, Cusloms, Ghaziabad.

For approval and signatare:

HON'BLE MR, ANIL CHOUDMARY, MEMBER (JUDICIAL)
HOMN'BLE MR. ANIL G. SHAKKARWAR, MEMBER (YTECHNICAL)

LS T ———

1. Whether Press Reporters may be aflowed {o see
the Crdoe for publication as por Rule 27 of the
CESTAT {Procedure) Rules, 19827 r Mo
2. Whether it shoold be released under Ruele 27 of thoe
CESTAT {Procedure] Rules, 1982 {for publication
in any autharitative report or rot? D Yes
3. Whether His Lordship wishes to see the fair copy
af the Order? D Eeern
4, Whether Order i5 1o be Crcufaled to the Sepantmental /ﬂ/‘\‘\
Authorities? D Yes e
Commissioner of Central Excise, Ghaziabad
LAPPELLANTLS)

VERSLIS

Mfis R S Infraprojects
RESPONDENT (5)
APPEARANCE

Shtri 0. K. Deb, Asstt., Commr. (D.R.} for the Department
MNone for the Respondent {s)

CORAM:

HONBLE MR, ANIL CHOUDHARY, MEMBER (JUOICIAL)
HON'BLE MR, ANIL G, SHAKKARWAR, MEMBER {TECHNICAL)

DATE OF HEARING & PRONOQUNCEMENT 19, 05, 2016
Fined oroER NG, ~ /O3] !;’ 20/6
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Ex. Appet Ne 278918

Fer Mr. Anil Choudhary :

Heard the Id.AR. for Revenue, Appeal iz disposed off as
withdrawn, as prayed in EAMLANC. 70045716, withaut entering into
merits. M. A, also stands disposed off.

{Pranounced in the open Court?

- I{f“' i

Y =
{Anil . Shaklarwar) {Anzéc -:;u?n :1?;:::
Member {Technical] Member {Ju i

_____ ) Y .-.":_. JR—

L N

!
.
L

mm

i f Cenified Tree Copy

D "3 8

. Fljpstrar
il

wuTTviE

3 -mn
ey, WRHIE L
i EE
T HE ! ]
' ] 1:'1;!: v 4
i, LA e i oy
e P ‘Ir‘f B, A plaal R
g A (L RARRR

2.3 11001

AT

A e e

ey






